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COURT NO.6 SECTION PIL-W

SUPREME COURT OF INDTIA

Writ Petition(s)(Civil)

MONICCA AGARWAAL

UNION OF INDIA & ANR.

IA No. 134217/2021
IA No. 143305/2021
IA No. 134215/2021
IA No. 128156/2021

RECORD OF PROCEEDINGS

No(s). 249/2021

VERSUS
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Date : 07-12-2021 This petition was called on for hearing today.
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UPON hearing the counsel the Court made the following
ORDER
In view of certain recent developments, it is
jointly requested that the matter may be deferred.

List on 11.01.2022.

(ASHA SUNDRIYAL) (POONAM VAID)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)



